
101 Papers Laid CHAITRA 17, 1898 (SAKA) PAC Report 102

MB. SPEAKER: I have admitted a 
Calling Attention Notice.

SHRI S. M. BANERJEE: Lei him 
make the statement today.

MR. SPEAKER: A Calling Atten
tion on the same subject has been 
admitted.

12 hrs.

PAPERS LAID ON THE TABLE

D e l i m i t a t i o n s  o p  C o u i j c i l  C o n s t c t u -  
c n c q s s  (M a d r a s )  A m e n d m e n t  O r d e r , 

1976
THE DEPUTY MINISTER IN THE 

MINISTRY OF LAW. JUSTICE AND 
COMPANY AFFAIRS (SHRI BE- 
DABRATA BARUA):

I beg to la y  on the Table a copy 
of the Delimitation of Council Cons
tituencies (Madras) Amendment 
Order, 1976 (Hindi and English ver
sions) published in Notification No. 
G.S.R. 253(E) in Gazette of India 
dated the 25th March, 1976, under 
sub-section (3) of section 13 of the 
Representation of the People Act, 
1950. {PZaccd in I-ibrary. See No. 
LT-10627/76].

R e t a i l e d  D e m a n d s  f o r  G r a n t s  1976 - 
77 or M i n i s t r i e s  o f  S t e e l  a n d  M in e s , 
E d u c a t io n  a n d  S o c i a l  W e l f a r e  a n d  
E n e r g y  a n d  D e p a r t m e n t '?  or C v l t v r e ,  
A t o m i c  E n e r g y ,  S p a c e , t h e  P a r l i a 
m e n t ,  D e p a r t m e n t  o f  P a r i  ia m f n t a r y  

A f f a i r s ,  e t c . ,  e t c .

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI- 
MATI SUSHILA ROHTAG1): I beg
to lay on the Table a copy each of 
the Detailed Demands for Grants 
(Hindi and English versions) of the 
following Ministries/Departments 
for 1976-77:—

(1) Ministry of Steel and Mines.
<2) Department of Culture.

(3) Parliament, Department at 
Parliamentary Affairs, Secretariats 
of th  ̂ President and Vice-Presi
dent and Union Public Service 
Commission.

(4) Department of_ Atomic 
Energy.

(5) Department of Space.
(6) Ministry of Education and 

Social Welfare.
(7) Ministry of Energy.

[Placed in Library. See No. LT- 
10628/76].

C o t t o n  T e x t il e s  ( C o n t r o l )  A m e n d 
m e n t  O rder,  1976

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):

I b e g  to lay on the Table a copy 
of th e  Cotton Textiles (Control) 
Amendment Order, 1976 (Hindi and 
English versions) published in 
Notification No. S.O. 1096 in 
Gazette of India dated the 20th 
March, 1976, under sub-section (6) 
of section 3 of the Essential Com
modities Act, 1955. [Placed m Lib
rary. See No. LT-10G29/76].

12.01 hrs.

PUBLIC ACCOUNTS COMMITTEE 

Two H u n d r e d  a n d  E ig h t h  R e p o r t

SHRI H N. MUKERJEE (Cal
cutta-North-East): I beg to present
the Two Hundred and eighth Re
port of the Public Accounts Com
mittee on Paragraph 37 of the Report 
of the Comptroller and Audltot 
General of India for the year 1973- 
74—Union Government (Civil) relat
ing to New Port of Tuticorln—Min
is try  of Shipping and Transport.


